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Civil Appeal No. 6877-6881/2000

Secunder abad Cant onnent Board Appel I ant (s)

VS.
Respondent (s)
Mohamed Mohiuddin & O's.
(Wth Appl.(s) for permission to place addl. Docunents on record and with office report)
Wth C A Nos. 753/2001, 1107-1111/2001(Wth prayer for interimrelief and office report)
C. A No. 6604/2001(Wth Appl.(s) for interimdirections),
SLP(C) No. 406-409/2002, C. A 6376/2001(Wth Appl.(s) for exenption fromfiling O T. and with o
ffice report)

Date : 3/9/2003 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE BRI JESH KUMAR

HON BLE MR JUSTI CE ARUN KUVAR

For Appellant (s) M. Ataf Ahmad, ASG
M. P.S. Narasi nmha, Adv.
M . Ananga Bhattacharya, Adv.
M. Vikas, Adv.
M . Sudhir Nandraj og
For P.S.N. & Co.
Pet i

i tioner-in-person

For Respondent (s)
@unt ur Prabhakar, Adv.

R F. Nari man, Sr. Adv.
K. Ram Kumar , Adv.
B. Sridhar, Adv.

Anoop Ceor ge Chaudhary, Sr. Adv.
Rekha Pandey, Adv.
B. V. Bal aram Das, Adv.

Ni khi | Nayyar, Adv.

s 5 5§55 555 %

Ani | Kurmar Tandal e, Adv.
Ms. P.S.N. & Co., Adv.
M. T.K Kodandaram Adv.
Respondent - i n- Per son
Ms. Lalita Kaushik, Adv.
M. @untur Prabhakar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
M. Ataf Ahmad, ASG started his argunents at 10.35 a.m and concluded at 12.45 p.m M.
R F. Nari man, |earned senior counsel for the respondents started his argunments at 12.45p.m and

concluded at 3.30 p.m M. Ataf Ahnmad, ASG resunes his argunents at 3.30 p.m and was on hi
s legs when the Court rose for the day. The natter renmi ned part-heard.

( Sar oj bal a) (Kanwal Si ngh)



PA to Addl. Registrar Court Master



